Annexure-8

Name of the corporate debtor: JAMMU & KASHMIR CEMENTS LIMITED ; Date of commencement of CIRP: 22.08.2023; List of creditors as on: 02.10.2023
In accordance with Section 25(2) (e), 1BC ,2016
List of operational creditors (Other than Workmen and Employees and Government Dues)
(Amount n2)
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